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BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), 
CHENNAI 

O.A. No. 69 of 2025 (SZ) 
Between 

K. Hariharan             … Applicant 

And 

The Chief Secretary to the Government of Tamil Nadu, 

Government Secretariat, Fort St. George, Chennai - 600 009 

And 8 Others.,        …. Respondents 

MEMO FILED BY THE COUNSEL FOR APPLICANT 

The Counsel for Complainant submits that in the subject property, which 

is allotted for the construction of a superstructure for Police Department, as per 

the information received, the following varieties of trees were available. 

1. Neem Tree ( ேவ~பமர�) 

2. Claria Tree (கிேளƬயா மர�) 

3. Subabul Tree ( சº|த� மர�) 

4. Albizzia Lebbeck Tree (காy� வாைக மர�) 

5. Manila Tamarind Tree (ெகா¯tகள�tகா மர�) 

6. Fig Tree (அ{தி மர�) 

7. Pepul Tree (அரசமர�) 

8. Banyan Tree (ஆலமர�) 

9. Odia Tree (ஒ{திய மர�) 

10. Wild Fig Tree (காy� அ{தி மர�) 

11. Morinda Tree (¤ணா மர� ) 

12. Palm Tree (பைன மர�) 

13. Jambalano Tree (நாவ� மர�) 

14. Honeysuckle Tree (ேத} சிy� மர�) 

15. Teak Wood Tree (ேதt� மர�) 

16. Red Sandal Tree (ெச�மர�) 

17. Sandal wood tree (ச|தன மர�). 
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The Counsel for Complainant submits that in the subject property, which 

is allotted for the construction of a superstructure for Police Department, as per 

the information received, the following varieties of Plants were available. 

1. Koranda Plant (காy� கலtகா ெச�) 

2. Thorned Karai Plant (காைர «�´ ெச�) 

3. Chaya Flower Plant (சாயா ª ெச�) 

4. Wild Lemon Plant (காy� எ´மிvைச ெச�) 

5. Indian Sarsaparilla Plant (ந}னாƬ ெச�) 

6. Tanner's Cassia Plant (ஆவார�ª ெச�) 

7. Fireweed (எ¯tகxெச�) 

8. Henna Plant (ம¯தாண� ெச�) 

9. Indian Copperleaf Plant (�~பாமண� ெச�) 

10. Touch Me Not Plant (ெதாyடா சி uகி ெச�) 

11. Nayuru Plant (நா� உ¯வ� ெச�) 

12. Green Chirayta Plant (சிறிய நuைக ெச�) 

13. Asparagus Plant (ந�ƫவ�yடா} கிழu� ெகா�) 

14. Veld Grape Plant (ெபரzைட ெகா�) 

15. Climbing Brinjal (£¢வைள ெகா�) 

16. Rough Leaf Plant («�«� இைல ெகா�) 

 The Counsel for Complainant submits that some of the above said trees 

were cut down by the Respondents and the same may be recorded and suitable 

Orders may be passed and thus render justice. 

Dated at Chennai this the 25th day of April 2025 

  
Counsel for the Applicant 
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